157

Sarva Hitkari Co-Operative House
Building Society

3684. SHRI KESHORAO PARDHI:
will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the Administrator, Sarva
Hitkari Co-operative House Building
Society after having settled all the
major issues of the Society, had in
October, 1980 assured the members
that “draw of lots” would be heid in
November, 1980 but has failed to do
so as scheduled and the same has not
so far been held; and

(b) if so, the reasons for the delay
and when the draw of lots is likely ‘o
be held?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) and (b). Information is
being collected and would be placed
on the Table of the Sabha.
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